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;^fceiveox<^ppi(-£ qfthe district judge, boudh'9 \ ^c O’ letter N0..S.12T.,/Dated _Ja-JOa_5,pd,'l,0 2 NOV 2022 j z

RECEIVED\^
/
★ 0 2 NOV 202? L

Sri Bikram Kumar Prodiian, 
District & Sessions Judge. 
Boudh

^ -1

To.

The Registrar Genera!,
High Court of Orissa. Cuttock. a
Submission of forlnighi report on pending'opp^icol^s as
indicated in Annexure-A/3, Pursuant to
day of January 2022 passed by the Hon ble Court in W.P.,C ,
No.3i622Qf 2021.

Sub:

Hon'ble Couri memo No.- 4276(32| doteo. 07.02.2022.
Ref;

Sir, the subject cited above, I am to submit 
separate sheet, for fortnight of 

of seized vehicles as

With reference to
me fortnight report videherewith

October. 2022 on pending applications for release ^
. .A/3 in resoect of the District of Boudh as diremea by 
the Judgment doted 3h- day of Jonuary 2022 possed

indicated in Annexure- 
fhe Hon'bie Court in ■ 
in W.P.fC j No.3t622 of 2021

\
This is for favour of kind information of the Hon’ble Court

\R u
V Yours faithfully.

End: As above

District & Sessions Judge, 
Boudh

n

I



BOUDH JUDfiEHlP fOR RELEASE OF VEHiClES SEIZED ™ ^ ^
VIDE JUDGEMENT DATED 315T JANUARY 2011 IN W.P ( C) NO,=:r==r^===EBh=...-

lo. of applications pending in 
different Courts of Boudh 

idgeship as on 01.10.2022 for 
lease of the seized vehilces as 
indicated in "AnneKure-A'’

Applicatiorrs disposed of 
during the fortnight from

01.10.2022 to
15.10-2022

No. of applictions 
pending at the end of 

15.10.2022

case NO. aocl Name of the court in which the applications are penrjiee

Nil000

District & Sessions Judge, Boudh



/

Sub:

Sir,

(Ashis Ranjan Mohant.y Vrs.

20.09.2022 to 16.11.2022,

Y

Encl: One Sheet.

Ar
I 3 NOV 2®

(oqs^

Sz
i3i

iThe Registrar (Judicial), 
High Court of Orissa, 
Cuttack. !

Shri Sudipta Acharya, OSJS 
Member Secretary,

To *( 2 3 NOV 2022 L

kzssA
Submission of district-wise data in compliance of 
the kind direction of the Hon’ble Court.

rs sinje€rely,

Member Sey5retary

ODISHA STATE LEGAL SERVIJCES AUTHORITY 
ls‘ Floor, “Aain Seva Bhawan” 

Sector-*!, CDA, CUTTACK.
★ -k-k -k y.- *

L. No. ^^?'Z>/Dtd.22.11.2022

^CEIVED^^^

In compliance of the kind Order dated 31.01.2022 of the 

Hon’ble High Court of Orissd passed in W.P.(C) No.31622 of 2021 
State of Odisha and Others), 1 am to 

forward herewith the district-wise data for the period between 
with a request to place the same 

(enclosed in separate sheet) before the Hon’ble Court for favour of 

kind perusal. '



Name of DLSASI. No.

67 65 0 1321
02 43 44 109

45 11 0 653
57 0 181574

0 45103 255
12 0 24165

Cuttack 10775 75 07
Dhenkanal 0 52838 83

0 13 19
4310 110 1 1

0 26187811
9 0 71912

11887 010613
0 80363814

2126 02615
12 22016 14

910756617
0 8710410418

170■7919
352 0520
430152 14521

0 2624■ 2222
710404023
16012 4 .24

t 0 31141425
Puri 25908810125

290151627
49096128
3301 11.529
41601091 1330 ■
230111219Total 1504

No. of unclaimed 
vehicles disposed off 
from 20.09.2022 to 

16.11.2022

Actual 
Pendency of the 
Applications for 
the Release of 
Vehicle as on 

16.11.2022

No. of Vehicles 
Released as 

per the revised 
SOP issued by 
Hon’ble Court 

from 
20.09.2022 to 

16.11.2022

No. of seized vehicles 
disposed off from 

20.09.2022 to 
16.11.2022

Member Secre^ry

Rayagada
Sambalpur
Sonepur
Sundargarh

Kendrapara
Keonjhar
Khurda

Balangir
Boudh

Angul
Balasore

Koraput
Malkanagiri 
Mayurbhanj 
Nabarangapur 
Nayagarh 
Nuapada 
Phulbani

Deogarh
Gajapati
Ganjam 
Jagatsinghpur
Jajpur 
Jharsuguda 
Kalahandi

Bargarh
Bhadrak

Compliance of the Order dated 31,01.2022 of the Hon'ble High Court of Orissa in W.P.(C). 
Nb^l^22 of 2021 (Ashish Ranjan Mohanty Vrs. State of Odisha & others)

No. of Applications disposed off as 
indicated in Annexure-A/3 in the order 

dated 31.01.2022of the Hon’ble High Court 
of Orissa in Ashish Ranjan Mohanty Vrs.

State of Odisha & others.




